Title: Regarding statement made by Shri Satyanarayan Rao, Minister of State for Agriculture.( Motion adopted)
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MR. SPEAKER: The notice of privilege motion given by you is under my consideration. | am ascertaining the facts from the Minister
also.

... (Interruptions)
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MR. SPEAKER: It is under my consideration.

... (Interruptions)

MR. SPEAKER: lam calling one of the Members from Orissa because they are raising a very important matter with regard to cyclone.
... (Interruptions)

MR. SPEAKER: After Orissa, you will get the chance.

... (Interruptions)

MR. SPEAKER: Shri Yadav, what is your point? After Orissa, you will get the chance.

... (Interruptions)
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SHRIP.C. THOMAS (MUVATTUPUZHA): Sir, there is no provision for a point of information in the rules...(Interruptions)
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